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Justice V.S, Aggarwals-_

CENTRAL ADMINISTRATIVE TRIBUNAL _
PRINCIPAL BENCH '

_0.A.NO,1532/2004

New Delhi, this the 28th day of, June, 2004

HON"BLE SHRI JUSTICE V.S. AGGARWAL, CHAIRMAN
HON'BLE SHRI S.A.SINGH,_ MEMBER (A)

L.C.Jindal =

s/0 Sh., F.C.Jindal

rfo 4, Partap Nagar, Jail Road o

New Delhi - 64. . . .. Applicant.

(By Advocate: Sh. Yogesh Sharma) . _

o T

Versus e
Union of India through = o
The Secretary o
Department of Science & Technology
Ministry of Science & Technology :
Technology Bhawan, New Mehraull Road

Director feneral of Meteoroloagy

ce

“India Meteorological Departmentwi
Mausam Bhawan, Lodhi Road

New Delhi - 03. ces - TRegpondents._ .
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By wvirtue of the present application, the

. 8pblicant__seeks a ‘diteot;on,to»thew_respondents to

consider - his claim For promotion to the post of
Director from the date his junior persons have been

promoted and also to grant him full pay and allowances

MofﬁthempostwofmMeﬁeteologisiﬁGQ,I from 1.10.199%.

Z, In this regard, the applicant admittedly has
submitted a representation copy of which is
Annexure-~Al, We are informed that decision has not -

been taken.

3. ‘Taking stock of these facts, it is directed

that Director General of Metereology would consider

g ey —



Jthe  sald representation of the applicant and npass  an
appropriate speaking order preferably _within four
months of thé’receipt'of the certified copy of the
prasent ofdeﬁ and communicate it to the apnlicant. OA
ispaged of.
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(S. A, Singh) - .. (VLS. Aggarwal)

is ¢

Member (A) L o .. Chairman
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